LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

REVISED LIST OF BUSINESS s
Thursday, 29 February 2024 / 10 Phalgun 1945 (Saka)
11.00 AM

1.  Special Mention (’Ruie-lﬂﬂ) -
The following Members to raise matters under Rule-280 with permission of the Chair :

1. Shri Mohinder Goyal 6. Shri Rajendra Pal Gautam
2. Shri Parlad Singh Sawhney 7. Shri Ramvir Singh Bidhun
3. Shri Narsh Yadav 8. Shri Som Dutt

4. Shri Ajay Dutt 9. Shri Pawan Sharma

5. 1

Smt. Pramila Dhiraj Tokas 0. Shri Bhupinder Singh Joon

2. Calling Attention (Rule-54) :
Shri Jarnail Singh, Hon’ble Member to call the attention of the House towards

“Disengagement of Marshals deployved in the Buses of Delhi Tramsport Corporation by
Hon'ble Lieutenant Governor”'.
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